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NOTIFICATION
N
Home Depertment,
Mnnt"aYafq Bombay-400 0372,
Dated the 25th September 152i
NOLB8A 0179,/2(846) ~PRS-2,~ The following draft of rules

farther to amend the Maharashtra Borstal Schools Rules, 1965,
which the Government of Maharashtra proposes to make in
eXercise of the powers conferred by sub-section (1) and
clauses (a), (@) and (f) of sub-section (2) of section 19 of
the Bombay Borstal Schools Act, 1929 (Bom.XVIII of 1929) and
0f all other powers enabling ig in that behalf is hereby
published as required by sub-section (3) of the said section
12 for the information of all persons likely to be affected
thereby: and notice is hereby given that the said draft will
be taken inﬁo consideration by thé Government of Maharashtra

on or after the 20th day of October 1981.

-

2 Any cbjections or suggestions which may be received by
the Secretary to the Government of Maharashtra,.Home

Department, Mantralaya, Bombay-400 032 from any person with
lespect to the said draft before the aforesaid date will be

considered by Government.

DRAFT RULES.

1. These rules may be called the Maharashtra Borstal

School (Amendment) Rules, 1981.

.

2. In rule 30 of the Maharashtra Borstal Schools Rules,

1965, in sub-rule (1), the following. words shall be added

at the end, namely :-

“One set of the clothing of the inmates shalil be washed

and irored once in a month at Government cost,

By crder and in the name of the Governor of Maharashtra,
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o K.B. DABHOIKAR
T a2 Assistant Segretary to Govermmernt.
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